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Prrn s
Qive herein below the details of the assets (immovable, movable, bank balance, etc.) of

myseif, m'v,' spouse and dependants®:

A.  Details of movable assets

{Assets In joint name indicating the extent of joint ownership will also have to be
given) :

8r. | Desaription | Sef | Spouse | Dependant-1 | Depsndant-2 | Dependant-3
No. . Name(S) |  Name _Nams | Etc. Neme |

(i) § Cash

L

/00000 , 3
(i) | Deposits In ‘ ,

Banks, Financia)
Institutions And
Non-Banking

i Financial - : '
Caompanies

(i1} | Bonds, ! |
Debentures and g |
Shares in {
companies

(v} | Other financlal | % By
institutions, ] ' '

NSS, Postal

Savings, LIC

Policies, etc

(v) [Motor Vehicles [7v0 wirpecnd | BROJIERZp3&  ArrivA
| (details of - :

{vl) | Jewellery (give | | : '
- | details of 50GRAM | : ’ ]
- weight and ; |
value) 2,50, 0v0f—

{vii} | Other asgets, | i : :
such as values .

of claims /
intecests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of fisted companies and as per books in the case of non listed
companies should be given,

* Dependant here means a pérson Eubsstanmally dependent on the income of the -

amp!ovee

e )wimffh-



[Mote: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated]

B e
Mo,

Description

" Self

| Spouse

| Mame(S) Mame

Dependant-1 |

| Dependant-3
Etc. Name

Depandant-2
__Name

10

Agricultural Land

| measurement)

- Location(s)
- Survey number(s)
- Extent {Total i

-Current market valug |

AVE l@mm
THNO' BKOTH

(N OIVEDED

]

=R, A D MoTH ER, J'pM

ﬁaf,z‘ou&u e LAND

(1

| - Extent (Total
| measuremant)

Non—Agr[cuttural Lantf
- Location(s)
- Survey number(s)

A2
-Current market value

2 Kx,! TTHA
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7 uwd

i

TLL s

(i)

e

- measurement)

Buildings (Commercial
and residential}
Location{s)

- Survey /door
number{s}

- Extent (Total

- Current market
value

'J‘“&:Dﬂooﬁf fovsE |
2VIDED JRapERT S

C~ DE OMALP LK,
SHAH PUK DI~

1

~ puTaR,

(iw)

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
walus

(v)

. Others {such as
| intergst in property)

1

[
i {

(2

1 give herein below the details aof my labilities / overdues fo public financial
institutions and government dugs:- :

[Mote : Piease give separate

details for each item)

Amount outstanding as

Sr. ; Description Name & addrass of Bank /
No. Financial Institutions(s) / B siaaninrssigeestsnssana
i A _Departiment (5} i 2 "
{a) | (i) Loans from Banks _ SBZ BANK PATNE — | 60,000/
{ (i} Loans from financial . :
institutions S — 030, ovof~ ]
i} Government Dues:
() H,a,cc BANK pﬁ/w»? - B4 0,000/

{a) dues to departments
dealing with government
accommadation

(b) dues to departments
dealing with supply of
water

t

(c) dues to departments -
dealing with supply of
electricity
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(d) dues to departments

dealing with telephones

(e} dues to departments
dealing with government
transpert (including
aircraft and helicopters)

{f) Other dues, If any

(b}

() Income Tax includintg
surcharge [Also Indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

Jea9-ws"

peLES ?J%@L‘:\Q

(i) Wealth Tax [also
Indicate the assessment
year upto which Weaith

| Tax return fited, ]

(iii} Sales Tax [Only in
case of proprietary
business}

| (iv) Propérty Tax

C. Personal Detall

GPF/CPF/PRAN No,

Gender

Date of Birth

prejeih- 32 |

= [ ] R

7 (7

21 L2 | | 2. | (DD/MM/YYYY)
Class/Group - - | 5 /f}. WA
il UNBER SEck 2 LEGI LarlvE Ademe LY
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service 2Lc.)
i Hiwne. BHOTPUR (BLHHA

I hersby declare that the above details are true to the best of my
knowledge and belief.

Place: /ﬂﬁf/\/&

Date:..

Note:
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Name of Emplovée: ALok. K@l SIN GH
pesignation: (JAL NER:. ffcffﬂ}é b 1gick
pepartment: BIH AR . LEGESLATIVE DS EMBELY
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Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (_single side}

in prescribed format.
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